
4 THE CENTRAL ADMINISTRATIVE TRIBUNAL: 14YDERAI3ZE BENCH: AT 
- 	HYDER'. BAD. 

CP.47/95 in 04. 1132/9341CP.88/951n 
C.A.NO. 1028/93. 	 DiCE 01 JUDGMENT 141295. 

BETVEEN: 

G. Mohan Prasacj 
M. Aravindu 	

•. Applicants in M. AnjiRedzly 	
- 	CP.47/95in 09.1132/93. 

.. 1. S.M. Pegran 	 Applicant in 
cP.88/95in OA.1028/93. 

AND 

Shri M.V.Bhaskar Rae, 
the Chier General Manager, 
Telucemmunicction,AP Circle, 
Hyderabad. 

Shri R.K. Ihakkar, 
The Director General and Chairman, 
lelecem Cummissiun, New Oelhi. 	 .. Respondents, in 

CP.47/95i4 OA.1132/93. 

2. Sri R.K.Takkar,Secretary, 
Mm. of Cemiunications, 
Guvt.Gf India, Now Delhi. 

2. Sri-R.K. Takkar, Chairman, 
Telecom Board, Sanchar Bhavan, 
New Delhi. 

I. _3tt-&.dh Prakash, U ire 	r crorenerai( TE) 
C-nn1afcrgkations,nop t,00Tulucom 

Cifsr
SamcbarB

TeoacomOA 

hai7N.,j.-Duihi.-------. 
i M,.M.BhaSRWri.S3O,C?ILBf Gaera1'Yansger, 

. .3spondenta in rP.88/95 
Caunsal. For the Applicants : Mr. K.Venkatesuara Ra&li 04.1028/93. -CTTT 	 inbeth the flPs. 

the Respondents: Mr, NV.Ramana, A.,dl.CCSC.b1b8th  the Ohs.- 
Hpr'bLE StiR-I JUSTICE V.NEELADRI PAD, VICE CHAIRMAN 

HON'BL? SHRI R.RLNG]'RAJAN, MEMBER (ADMN.) 

9*2  
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CP 47 in 3M 1132/93 

& 

CP 86/95 In 3M 1023/93. 
	 f Order :14-i 2-95. 

(Order passed by Hon'ble Justicle Shri V.Neecladri Rao, 
\iice-Chairiilan)* 

as 
ttwo contempt pbcitions are closeid/by letter 

No.IM/CL/5-4/94 dt.13-12-95 0  the applicants were informed 

that the orders therein will be imp1emented subj!pct to the 

out come of the 5LPs already tiled In theSujireme Co.irt of 

India /"* SLPs proposed to be fiiBd.// 

(n.RANGARMJAN) 	 (\nNEELMDRI RAIi) 
Member (A) 	 \)jce-Chaitmsn 

	

.4 

aul/ 

Dated: 14th Jecemberi 1995. 
Dictated in Open court. 	 I) 

thputy Registrar(s) CC 

To 

1. Sri M.V..Bhaskar kao, Chief Generali Manager, 
Telecommunication, A.P.Circle, }iyderabad. 

2 • Sri R.K.Thakkar, Director General and Chairman,, 
Telecom Coramjssion, New Delhi. 

Sri R.IC.Takkar, Secretary, Ministry of Communications, 
Govt.of India, New Delhi. 

Sri Budh Prakash, Director General(TE) 
Ministry of Communications, tept.qf Telecom, 
Samchar Ehavan, New Delhi. 

One copy to Mr. IC.Venkateswara Rao, Advocate, cAT.nyd. 

One copy to Mr.N'.V.Ramana, Addl.CQSC.CAT.}yd. 

71 One copy to Library, CAT.Hyd. 

8. One spare copy. 

pvm. 
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